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/CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

REPORTED CUTTING OF TELECOMMUNICA-
TION SERVICES BETWEEN SHILLONG
AND THE REST OF THE COUNTRY

SHRI SWELL (Autonomous Dis-
tricts): Sir, I call the attention of the
Minister of Parliamentary Affairs and
Communications to the following mat-
ter of urgent public importance and 1
request that he may make a statement
thereon: —

Reported cutting of telecom-
munication services between Shil-
long and the rest of the country
by saboteurs on the night of the
24th July, 1968,

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND COMMUNI-
CATIONS (DR. RAM SUBHAG
SINGH): On the night of 24/25th
July, two pieces of cables, each about
20 feet long, eonnecting the micro-
wave system to the Trunk Exchange,
8hillong were found cut about 5 Kms.
from the Trunk Exchange, Shillong.
One piece of a cable was missing
while the other was lying nearby.
Similarly, on the 14th also, 90 feet
piece of cable had been dug up and
stolen.

The interruption to the circuits
caused by this did not completely cut
off the communications between Shil-
long and the rest of the country, as
there were alternative overhead lines.
The number of channels available
were, however, reduced as the over-
head lines had a limited number of
Channels,

The theft hag been reported to the
Police authorities, who are investigat-
ing in the matter. Until the investiga-
tion is completed, it is not possible to
attribute the cause of the cutting of
the cable to sabotage. The latest re-
ported received from the P.M.G. Shil-
long states that the Police have appre-
hended 3 persons who are usually con-
nected with such thefts of telephone
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wires, cables etc. The last report that
I got this morning indicates that eight
persons have been arrested.

SHRI SWELL: The statement of the
Minister confirms that this incident of
the cutting of telecommunication
cables has occurred twice. He has
not said whether it has taken pluce
in the very same place as reported in
the papers. I find the statement a
little confusing.

Reporting from Shillong the PTI
on the 25th stated that a senior official
of the Posts and Telegraphs Depart-
ment told newsmen that he definitely
considered it an act of sabotage. Then,
the very next day from here in Delhi
a spokesman of the Posts and Tele-
graphs Department described as base-
less reports from Shillong that the
telecommunication lines were cut off
through an act of sabotage.

He says:

“Preliminary police enguiry has
revealed that about 20 ft. of tele-
phone lines were cut out by a
labourer in an attempt to steal
wire.”

Now, I would like to know whether
these officials of the P&T Department
in Shillong and in Delhi, speaking in
contradictory terms, have been autho-
rised to make these statements by the
Ministry. If the Ministry has not
authorised them to make these con-
flicting statements, I would like the
Minister to explain how he can recon-
cile the conflicting statements of these
two officials and what he has said here,
The Minister says that it is not clear
whether it is a case of gabotage. One
of his officials says that it ijs a clear
case of sabotage, a local official in
Shillong, and another official, over-
night, obviously without going into
the case, comes forward and says that
it is not a case of sabotage. I would
like him to enlighten the House about
these conflicting statements.
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DR. RAM SUBHAG SINGH: I have
made it abundantly clear that the
matter has been reported to the police
and, until the report is submitted by
the police, we cannot, definitely, say
whether it is a case of sabotage or not.
What the P&T official at Shillong
might have said to the press corres-
pondent, as the hon, Member says,
was correcled. But I do not say what
he said has been correctly reported
nor do I deny it because we shall have
to find out whether he gaid that or not.
Anyway, whatever has been said by
me here is the fina] thing.

SHRI CHINTAMANI PANIGRAH1
(Bhubaneswar): So far as different
news fitems coming from Assam are
concerned, the indications show that
there is going to be a large-scale sabot-
age activities in the eastern region
including Assam. May I know whe-
ther Government is keeping a strict
watch for the coming 3 or 4 months
because some news items and reports
coming from foreign press show that,
perhaps, by October, there is going to
be a large-scale sabotage activities in
that region? In view of that, may I
know whether Government have any
such indication and, if so, whether
they are taking strict measures?

DR. RAM SUBHAG SINGH: I do
not want to say anything regarding
this sabotage, 1 might mention to
the House that we will take all pre-
cautionary measures needed in that
area and we have already deployed
suitable personnel to watch that line.
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SHRI SHIVAJIRAO s. DESHMUKH
(Parbhani): On a point of order. The
hon. Member should not say anything
in disrespect of this House,
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SHRI BAL RAJ MADHOK: I have
not said anything in disrespect of this
House., T only said that the Minister
should have more respect for the in-
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telligence of this House—I said, the

Minister and not the House.
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SHRI R. BARUA (Jorhat): I
addressed the question to the Home
Minister because this is a matter which
should be replied by the Home Mini-
ster. Anyway, the Minister of Com-
munications has taken upon himself
the responsibility of answering this.

From the reports it is very apparent
that the disturbance took place at a
strategic point on two different dates.
Attempts have been made to disrupt
the connecting link between the micro-
wave system and the trunk exchange.
In the statement of the Minister also
an attempt has been made to bring out
a difference between ‘theft’ and ‘sabo-
tage', which is very marginal. I want
to know whether this act is in the
line in which the entire disturbed
area, that is, the eastern region, is
likely to get involved in the near
future unless some guitable action is
taken,

DR. RAM SUBHAG SINGH: I am
not having such an apprehension be-
cause even if there is some difficulty,
we are not supposed to lose our hearts.
As I have said, we have already made
suitable arrangements to guard that
line and, I think, there will not be
any difficulty. There might be some
theft or anything of that type any-
where in the country. But there we
are taking precautionary measures so
that such incidents may not recur.

12,12 hrs.
PAPERS LAID ON THE TABLE

FINANCE AcCCOUNTS OF THE CENTRAL
GOVERNMENT FOR THE YEAR 1066-67

THE DEPUTY PRIME MINISTER
AND MINISTER OF FINANCE
(SHRI MORARJI DESAI): I beg to



